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(hrerbridl'e in Chkapra 

332. SHRI KRISHNA PRATAP 
SINGH: WIll the Mmisier of RAIL-
WAYS be pleased to state: 

(a) whetfler Governmeat have 
received representations for the 
construction of over-bridge on iail 
liDe in ChhaPTQ in Bihar; 

(b) if 80, the decision taken by 
Govermr:rent in this regard; 

(c) whether the survey in this 
re.-rd bas been completed; and 

(d) when the construction of the 
oyer-bridge Ie likely to start and what 
is the time.schedule for its completion? ' 

THE MINISTER O:B"'I STATE IN 
THE MINISTRY OF RAILW A YS. 
(SHlU C. K. JAFFER SHARIEF):i 
<Il> Vee. 

(b) to (d). Proposals for this PUl'-
po.ae have to be spon~ored by the 
State Gove.mmcnt (Road Authority) 
who have also to give an unde:tak-

ing to bear their sibare of cost .. 
per extant rules. A proposal to 
construct a road over ... bridge on the 
level ctQssing on Chapra-Salempur 
Road has been received by the 
Rall~ay from the State Government., 
and this 18 presently under examina-
tion. It IS not possible, at this siage. 
to say when the construction of the 
road over-brldge will be undertakell 
and the work completed. 
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